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NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

DAILY CAUSE LIST DATED 20.12.2019 (FRIDAY) 

COURT - II 

10:40 AM 

 

 In the court of Hon’ble Mr. Justice Venugopal M., Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member 

(Technical) and Hon’ble Mr. Vijai Pratap Singh, Member (Technical). 

For Judgment  

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.    Comp. App (AT) 

(Ins) No. 780 of 

2019 

Embee Software Pvt. Ltd. 

Vs. 

Solicon Pvt. Ltd. 

 

Sujoy Chatterjee Samaksh Guyal 

    

For Orders  

2.    I.A No 4305 of 

2019 in Comp. 

App. (AT) (Ins) 

No. 473 of 2019 

Jain Irrigation Systems Ltd. 

Vs. 

Sakthi Sugars Ltd. 

M.S Vishnu Sankar  B. Ragunath 

    

                                                                10:50 AM 

In the court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member 

(Technical) and Hon’ble Mr. Vijai Pratap Singh, Member (Technical). 
 

For Judgment  

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 887 of 

2019 

 

Edelweiss Asset Reconstruction 

Company Ltd. 

Vs. 

Sai Regency Power Corporation Pvt. 

Ltd. & Anr. 

 

Arun Krishnan Manish K. Jha 

2.  Comp. App. (AT) 

(Ins) No. 903 of 

2019 

 

Amit Gupta. 

Vs. 

Yogesh Gupta. 

Rajan N. Karanjawala  Siddharth Gautam 

 

For Orders 

3.    I.A No. 4285 of 

2019 in Comp. App. 

(AT) (Ins) No. 277 

of 2019 

 

 

 

 

 

 

 

K.L. Jute Products Pvt. Ltd. 

Vs. 

Tirupati Jute Industries Ltd. & Ors. 

Rohan Dewan Abhijeet Sinha-R2 

Brijesh Tamber-

R3 

Abhishek Anand-

R4 & 5 

Abhinav Gupta-R6 

Shreya Sinha-R7 

Jayant Mehta-R8 

Amritesh Raj-R10 

& 11 
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After the Above 

 

In the court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member 

(Technical). 
 

For Admission (After Notice) 
 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.    Comp. App (AT) 

(Ins) No. 891 of 

2019 

 

Bank of India 

Vs. 

Multi ARC Coating & Straps Ltd. 

Vikky Dang Aastha Mehta 

2.  Comp. App. (AT) 

(Ins) No. 1094 & 

1140 of 2019 

 

BCIL Yelahanka Projects LLP. 

Vs. 

Amit Chandrakant Shah & Ors. 

Gautam Singh  

3.  Comp. App. (AT) 

No.77 of 2019 

 

 

Joe Verghese Ors. 

Vs. 

Omega Hospitals Pvt. Ltd. & Ors. 

With 

Naveen R.Nath Pai Amit-R1 

Abir Phukan-R4 

4.  Comp. App. (AT) 

No. 105 of 2019 

 

P.Mahabala Rai. 

Vs. 

OMEGA Hospitals Pvt. Ltd. & Ors. 

 

Ayush Choudhary Pai Amit-R1 

Abir Phukan-R4 

5.  Comp. App. (AT) 

No. 127 of 2019 

 

Canara Bank. 

Vs. 

Valecha Engineering Ltd. 

 

Sunil Fernandes  Amrita Joshi  

 

 

Copy to: - 

1. Notice Board                                                                                                            By Order 

2. Reception                      

3. Record File                                         -sd/- 

4. Website: www.nclat.nic.in                                                                                   Registrar       

http://www.nclat.nic.in/

